
27 AUGesT 24, 1993 28 

the money given to them'1 They must 
spend it They demand it and I give them. 
As far as Orissa is conoemed, we have 
to ask the State Government to do what-
ever is required, because we are going to 
help them all along. There is no provi-
sion which bars us from doing bomething 
for them. We will leave nothing to chanoe 
and we are at their disposal to help them. 

JoiIIt c-o OD VocadODaI EdUeatiOD 

·385. V. SOBHANADREESWARA 
RAO VADDE: 

Will the Minister of HUMAN RESO-
UIlCE DEVELOPMENT be pleased to 
state: 

(a) whether a Joint Council of Central 
and State Government on Vocational Edu· 
cation was set up in 1990; 

(b) if so, the details thereof, 

(c) whether the said Council has sub_ 
mitted any report/recommendation to the 
Government on policy planning of voca· 
tional education in the country; 

(d) if so, the details thereof; and 

(e) the action taken/proposed to be taken 
by the Government to implement the sug. 
ptions/recommendations of the Joint 
Council? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF HUMAN RESOURCB 
DEVELOPMBNT (DEPARTMBNT OF 
BDUCATION AND DEPARTMENT OF 
CULTURE) (KUMARI SBUA): (a) to Cel 
A Statement is laid on the table of the 
Sabha. 

Sl'ATEMENT 

(a) and (b) A J.)int Council for Voca-
tional Education (lCVE) was set up in 
April, 1m, for planning &. Coordination 
of Vocational Education Programmes at 
the national level. The composition (Jf 
JCVE is at Annexure. State Council of 
Vocational Education (SCVE) have been 
set up in 11 StateslUTs so far. 

(c) to (e) In the meetings of l"int Coun· 
cil for Vocational Educational policy is· 
sues relating inter·aha to teacher training. 
school·industry 'inkages, vertical mobility 
of vocational pass outs, introduction of 
job-linked courses, apprentice~hjp training 
were discussed. The Council supported the 
multi·pronged action for improving the 
quality of vocational educational progra· 
mme during the 8th Plan. 

Appropriate follow up action has been 
taken on the recommendations of the 
lCVE. 

ANNEXURE 

Composition o[ loint Council [or Vocational Education 

1. Chairltlllll 

Minister inchaF of the Department of Education in the Central Government. 

2. Vice-Chair man 

Minister of State (Education). 

Membu. 
3. Member Education, Planning Commission. 

·4. Secretary, Education. 
S. Secretary, Ministry of Agric.-ulture (Deptt. of Aaricultural Research &. Bducation) 

6. Secretary, Health/DGHS. 
7. S'Cretary, Ministry of Industry (Deptt. of Industrial Development). 

8. Secretary, Labour/DGB'I'. 

9. Jecretary,.PeJ:l()DDei. 
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10. Secretary, Rura1 DevelOpment. 

11. Secretary, Women &: Child Development. 

12. Secretary, Electronics. 

13. Chairman, UOC. 

14. Member Secretary, All India Council of Technical Education. 

15. Ditector, NIEPA. 

16. Director, NCERT. 
17. Director, Navodaya Vidyalaya Sam!ti. 

18. Director, Institute of Applied Manpower Research. 

19. Chairman, Central Social Welfare Board. , 
20. Chainran, CBSE. 

21. Chairman, Open School. 
22. Financial Adviser, Ministry of Human Resource Development. 

23. Head, Department of Vocationalisation of Education NCERT. 
"24-25. Two persons from voluntary organisations engaged in vocational education. 

26-27. Two persons knowledgeable and interested in Women's training &: employment. 
- Smt. A. Parvathi, Principal, Government Women's Polytechnic, Coimbatore. 
- Smt. Ranu Banerji, SEWA, Lucknow. 

30 

28-30. Three Members of Parliament. (Two from Lok Sabha and one from Rajya Sabba) 

31-34. Four Ministers dealing with vocational education from the following StatesfUTs. 
Membership will be by rotation for a duration of two years. 
Karnataka, Maharashtra, Andhra Pradesh and West Bengal. 

35-38. Four Secretaries dealing with Vocational Education from the following StatesfUTs 
Membership will be by rotation for a duration of 2 year... 
Gujarat, Orissa, Tamil Nadu and Uttar Pradesh. 

39--42. Four Directors dealing \\ith Vocational Education from the following Sta~/lJTS. 
Membership will be by rotation for a duration of 2 years. 
Goa, Kerala, A~sam and Madhya Pradesh. 

43--46. Four representatives for the following employers organisation; 
- Federation of Indian Chambers of Commerce and Industry ; 
- National Alliance of Young Entrepreneurs. 
- Federation of Association of Small Scale Industries of India ; 
Indian Council of Women Entrepreneurs. 

47-50. Four representatives of the following Public Sector undertakings ; 
- Standing Conference of Public Enterprises. 
- I.T.D.C. 
- Railway Board. 
- General Insurance Corporation. 

51-56. Six educationists in the area of vocational education: 
- Dr. S. S. Kalbag, Director, Vigyan Ashram, Pone. 
- Dr. V. B. Kulandaswami, Vice-Chancellor. IGNOU. 
- Ms. Amrita Patel, Managing Director, NDDB, Anand , Gujarat. 
- Sbri Khader Ali Khan, Hyderabad. 
- Shri M. S. Kamath, Principal, MES College, Goa. 
- Brother Matthew, Superintendent, Don Bosco Technical School. Liluah. Howrah 

3-4 LSSfND!94 
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57-61. Five reoresentatives of All India level profes&ional bodies in the ~s relevant to 
vocational education. 
- (NCV1) National Council of Vocational Training. 
- Indian Council of Agricultural Research. 
- Dental Council of India 
- Nursing Council of India 
- National Institute of Entrepreneurship and Small Business Development. 

62-63. Two representatives of 'ITITs. 
- Principal, TITI, Chandigarh. 
- Principal, 'ITIT, 'Bhopal. 

64-65. Two Dilectors of Regional Boards of Apprenticeship Tlaining. 
- Director, Board of Apprenticeship Training, Eastern Region, Calcutta. 
- Director, Board of Apprenticeship Training, Southern Region, Madras. 

66-71. Six experts representing the Major vocational areas. 
- Dr. C. Pra>ad, Deputy Director General, Agricultural Extension, leAR. 
- Prof. Brij Kishore, Professor of Management, Osmania University, Hyderabad. 
- Dr. S. D. Sharma, Deputy Director General, Mini~try of Health. 
- Dr. S. S. Rajagopalan. Principal, Sarvajana High School, PeeJamedu, Coim-

batore. 
- Dr. A. Ramachandran Nair, Head, Deptt. of Fine & Arts & Arts Education, Jamia 

Millia Islamia. . 
- Dr. Tara Gopaldas, Dean Faculty of Home Science, M. S. University, Baroda. 

72. Member Secretary 

Jcint S=tary, Im,harge of Vocational Education, Ministry of Human Re,ource Develop-
ment. 

SHRI SOBHANADREESWARA RAO 
VADDE: Mr. Speaker, Sir, this is a very 
Ilood scheme and this scheme was started 
with the objective of enabling the students 
who undergo these vocational courses to 
stand cn their own legs even if they dis-
continue their further education. These 
courses have been taken up in some high 
schools as well as in some intermediate 
,",uileltes and the courses are also very useful. 
There are agri~ulture courses, electrical en-
gmeering courses. computer science courses 
and medical science' courses, but because of 
inadequacy of funds, in several schools 
and colleges these courses are being discon-
tinued. So, in view of this fact I would 
like to know from the hon. Minister as to 
what is the position in respect of continua-
tion of these vocational education cour..es 
m future and also I would like to know 
whether a study has been made to see as 
to what extent these courses have become 
a success. Secondly, what are the practical 
deficiencies that have been observed aud 
wnat are the steps needed to see that· they 
ar.e implemented ,-ery eJfectively to .make 

them really useful to the students who 
undergo these <:ourses? 

THE MINISTER OF HUMAN RESO-
URCE DEVELOPMENT (SHRI ARJUN 
SINGH): Sir. the importance to these cour-
ses given by the hon. Member is definitely 
what we also feel should be there. To the 
extent possible, we would not like any 
course, that has been started, to be discon-
,lnued, just because there is paucity of funds. 
Yes, paucity of funds affects our implemen-
tation, no doubt, but we would not like to 
close down the courses because of that. We 
will make our utmost elIorts to see that this 
does not happen. So far as the expan-
sion is concerned, we have to be careful 
about it, because if we expand and then 
cannot sustain, then the kind of situation 
which the hon. Member says could come 
about. We have had a survey. In the last 
meeting of the Central Council these pro-
grammes were surveyed, some questions 
were raised, recommend:1tions were made 
and actions have been taken. It is a little 
lengthy thing. So, with your permission, 
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I. can· lay it on the Table of the House 
so that the Members are aware of the re-
commendations and the actions taken in al! 
of them. If there is anything else that 
need to be done, we will be only too glad 
to receive suggestions from the hOD. mem-
bers. 

SHRI SOBHANADREESWARA RAO 
VADDE: I would like to know whethel. 
in order to make these Courses more useful 
to the students and to enable the students 
to get maximum practical training which 
is absolutely necessary. necessary steps 
woUld be taken by the Government 
:0 link these institutions which are 
important for vocational educational 
courses to the nearest agricultural farms or 
research stations and to the public as well 
as private sector industries so that the SUI-
dents can get practical training benefit. 

I would also like to know from the hon. 
Minister whether in view of the Supreme 
Court recent historic judment about the 
educational right of the students-and it is 
a fact that the poor students have financial 
constraint-the Government has any plan 
to help such students on the lines of US 
Educational Aid which is being given thro-
ugh Works Study Proerammes or Part-timo 
employment programme or by giving educa-
tIonal loans at rate of interest to be repaid 
!lrter they get jobs. 

SHRI ARJUN SINGH: Evec the Rail-
way are helping us in regard to Iinltinl 01 
these institutions with practical performance 
whether it is of factory or farm and that 
is part of the programme. We are certainly 
trying to link these schools. 

SHRI SOBHANADREESWARA RAO 
VADDE: It is not being implementocL 

SHRI ARJUN SINGH: We can say thal 
m regard to implementation. there may be 
,ome lacuna somewhere. But I do not 
think it i~ correct to say that it ia not 
being implemented at all. 

So far as the question of giving a wider 
reach to these institutions is concerned. I 
think an effort has to be made in tbis 
teJllll'd. The Department alone cannot do 
it because most of these institutions aTIe 
run by the State Governments. 

The judament which you have cited jwt 
now in a way. as I look at it-may be 
~omebod'Y else may look at it in a different 
manner-facilities the reach of the access to 
the schools to a large number of students 
and in that process, if a scheme is to be 
evolved to give financial help to them, we 
can certainly look into it. There is no diffi-
culty in that. 

MR. SPEAKER: The second question i~ 
more important. 

De'felopmeut of Spores 

·3!Ul. SHRI CHETAN P. S. 
CHAUHAN+: 

SHRI ANANTRAO DESH-
MUK.H: 

Will the Minister of HUMAN RESO-
uKCE DEVELOPMENT be pleased to 
.tate: 

(a) whether the Government are con~i­

aermg any proposals to improve the stan-
dilrQ ot games in the country; 

to) if so, whether the Government pro· 
pose to strengthen the National Sporl.li 
!alent Scheme and Hostel Scheme so that 
the talented youths could be picked up at 
an early age and better training and fao:-
lities could be made available to them, 

(c) if so. the details thereof; and 

(d) the other steps proposed to be taken 
in this reaard'1 

THE MINISTER OF STATE IN THB 
MINISTRY OF HUMAN RESOURCE 
DEVELOPMENT (DEPARTMENT OF 
YOUTH AFFAIRS AND SPORTS> AND 
M.INISTER OF STATE IN THE MINIS-
lRY OF PARLIAMENTARY AFFAIRS 
\SHRI MUKUL WASNlK): (a> Yes, Sir. 

(b) and (c) Sports Authority of India 
(SAO implements the schemes of Nationa; 
Sports Talent Contest (NSTC) and Sport, 
Hostels. It has scouted and added 356 
talented youth under NSTC scheme in tbe 
.:urrent financial year. In the Sports Ho~­
tel Scheme, one more Hostel has been add-
ed during the year. and the Dumber 01. 




